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| 7. 17.11,.98 we have heard Mr.B.L,N,Swgmy learned éounsvl

appearing for thepetitioner and Mp.,D.N,Mishra learned

s-anding Counsel(@Railway ). Hearing is concluded,

Judgment is dictated and prononced in open court vide
in OA No,173 of 11993,

separate she ts attached tormecord,Zhus,the application

is accordingly dispsed of .Ho costs, @
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